NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 25.09.2025 (THURSDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) MS Prabhakar Mr. D Narendar Naik
(Ins) No. 474/2025 Promoter and Ex-
For Stay Managing Director,
IA No. 1344/2025 Kadevi Industries Ltd
For Additional Docs & Anr
IA No. 1345/2025 Vs
G Satyanarayana
Murthy (Deceased)
Erstwhile Liquidator,
Kadevi Industries
Limited & Anr.
2. | Comp App (AT) (CH) Committee of Creditors | Mr. Mayan H Jain
(Ins) No. 475/2025 of Think and Learn Pvt
For Exemption Ltd
IA No. 1351/2025 Vs
For Stay Riju Ravindran & 3 Ors
IA No. 1352/2025
3. | Comp App (AT) (CH) SREI Equipment Mr. Anant Merathia
(Ins) No. 419/2025 Finance Limited
For Exemption Vs
IA No. 1199/2025 Kothavalsa
Infraventures Pvt Ltd
4. | Comp App (AT) (CH) Shanti GD Ispat and Mr. Shreyas Jayasimha
(Ins) No. 442/2025 Power Pvt Ltd
Vs
Charudutt Marathe &
4 Ors.
Defective Cases
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
5. | Comp App (AT) (CH) Muthoot Fincorp Ltd Mr. T Sai Krishnan

(Ins) No. 465/2025
For Stay
IA No. 1324/2025

(With defects)

Vs

Orchid Valley Buyer’s
Association Apartment
& Anr.



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

6. | Comp App (AT) (CH) Ch. SV Gopalakrishna | Mr. Raja Shekar Rao
No. 111/2025 Shareholder and Salvaji
Delay in refiling Director of Sri Sai
IA No. 1262/2025 Venugopala Agro
For Stay Farms Pvt Ltd
IA No. 1263/2025 Vs
Venkata Satya
(With defects) Lakshmi Chelikani,
Director of Sri Sai
Venugopala Agro
Farms Pvt Ltd & Anr.
7. | Comp App (AT) (CH) Ch. SV Gopalakrishna | Mr. Raja Shekar Rao
No. 112/2025 Shareholder and Salvaji
Delay in refiling Director of Sri Sai
IA No. 1264/2025 Sampath Vinayaka
For Stay Agro Farms Pvt Ltd
IA No. 1265/2025 Vs
Venkata Satya
(With defects) Lakshmi Chelikani,
Director of Sri Sai
Sampath Vinayaka
Agro Farms Pvt Ltd &
Anr
For Orders
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
8. | IA No. 1210/2025 Satheesh Babu VK Mr. Pawan Jhabakh Ms. Reetha D
(For Intervention) Vs
in Dileep KP, RP
Comp App (AT) (CH)
(Ins) No. 424 /2023
For Stay
IA No. 1292/2023 WITH
For Exemption
IA No. 1291/2023
9. | IA No. 1214/2025 Saleesh K Satheesh Mr. Pawan Jhabakh Ms. Reetha D
(For Intervention) Vs
in Dileep KP, RP
Comp App (AT) (CH)
(Ins) No. 425/2023
For Stay
IA No. 1294 /2023
For Exemption WITH
IA No. 1296/2023
10. | IA No. 1215/2025 Rajesh KS Mr. Pawan Jhabakh Ms. Reetha D
(For Intervention) Vs
in Dileep KP, RP
Comp App (AT) (CH)
(Ins) No. 426/2023
For Stay
IA No. 1298/2023 WITH
For Exemption
IA No. 1297/2023
11.| IA No. 1226/2025 Bindya Saleesh Mr. Pawan Jhabakh Ms. Reetha D
(For Intervention) Vs
in Dileep KP, RP
Comp App (AT) (CH)
(Ins) No. 427/2023
For Stay
IA No. 1301/2023 WITH
For Exemption
IA No. 1300/2023




12.

Comp App (AT) (CH)
(Ins) No. 113/2024
For Stay

IA No. 307/2024

Satheesh Babu VK

Vs

State Bank of India
WITH

Mr. Pawan Jhabakh

Mr. Pranava Charan

13.

Comp App (AT) (CH)
(Ins) No. 114/2024
For Stay

IA No. 309/2024

Saleesh K Satheesh
Vs
State Bank of India

Mr. Pawan Jhabakh

Mr. Pranava Charan

14. | IA No. 1167/2025 G. Yoganand Mr. Adarsh Mr. Sanjay Kishore R1
(For Additional Docs) Suspended Director of | Subramaniam Mr. VVSN Raju- R2
in Manjeera
Comp App (AT) (CH) Constructions Ltd
(Ins) No. 229/2023 Vs
For Stay Catalyst Trusteeship
IA No. 746/2023 & Limited & 2 Ors.
426/2025
WITH
15. | IA No. 1162/2025 G. Yoganand Mr. Adarsh Mr. Sanjay Kishore R1
(For Additional Docs) Suspended Director of | Subramaniam Mr. VVSN Raju- R2

in
Comp App (AT) (CH)

Manjeera Retail
Holdings Pvt. Ltd

(Ins) No. 232/2023 Vs
For Stay Catalyst Trusteeship
IA No. 750/2023 & Ltd & 2 Ors.
428/2025 WITH
16. | Comp App (AT) (CH) Gajjala Yoganand Mr. Y Suryanarayana Mr. VVSN Raju- R1 R2
(Ins) No. 25/2025 Member of Suspended Mr. Sanjay Kishore
For Direction Board of Directors, R3 R4
IA No. 109/2025 Manjeera Retail Mr. Pradeep Joy RS
Holdings Pvt Ltd
Vs
Birendra Kumar
Agarwal,RP of
Manjeera Retail
Holdings Pvt Ltd &
4 Ors
WITH
17.| ANo. 1178/2025 G Yoganand Promoter Mr. Adarsh Mr. VVSN Raju- R1
(For Additional Docs) Director (Suspended), Subramaniam Mr. Pradeep Joy- R2
in Manjeera Retail Mr. Palash Taing- R3
Comp App (AT) (CH) Holdings Pvt Ltd &
(Ins) No. 199/2025 Anr.
For Stay Vs
IA No. 563/2025 Birendra Kumar
For Direction Agarwal,RP of
IA No. 1187/2025 Manjeera Retail
Holdings Pvt Ltd & 3
Ors
WITH
18. | IA No. 1163/2025 Gajjala Yoganand Mr. Adarsh Mr. VVSN Raju- R1
(For Additional Docs) Promoter Director Subramaniam Mr. Palash Taing- R3
in (Suspended) Manjeera
Comp App (AT) (CH) Constructions Ltd. &
(Ins) No. 200/2025 Anr.
For Stay Vs
IA No. 565/2025 Birendra Kumar
For Direction Agarwal, RP of
IA No. 1186/2025 Manjeera Construction
Ltd. & 3 Ors.
WITH
19. | Comp App (AT) (CH) G. Yoganand Mr. Adarsh Mr. Palash Taing
(Ins) No. 217/2025 Vs Subramaniam

For Stay

IA No. 601/2025
For Direction

IA No. 1112/2025

Catalyst Trusteeship
Ltd




20. | Restoration App No. 24 | Govt. of Tamil Nadu, Mr. B Vijay
& 25/2025 Commercial Tax & Mr. G Dinesh Kumar
in Regiastration Dept.
IA No. 1207/2023 Rep by Assistant
(For Condone Delay) Commissioner (ST)
in Vs
Comp App (AT) (CH) S. Rajendran RP of
(Ins) No. 394 /2023 Vasan Health Care Pvt
For Stay Ltd & Anr.
IA No. 1208/2023
21. | IA No. 1349/2025 Srisailan Ms. R Moneshaa Mr. S Vivekananda- R1
(For Additional Docs) Krishnamurthy Ms. A Rithikha
in Suspended Director of
Comp App (AT) (CH) Biomylz Pvt Ltd
(Ins) No. 364/2024 Vs
For Stay Rahul Narayana Reddy
IA No. 1002/2024 & Anr
To dispense with
IA No. 1003/2024
To Vacate Stay
IA No. 160/2025
For Direction
IA No. 161/2025
22. | Comp App (AT) (CH) Omkara Assets Ms. Lakshana Viravalli
(Ins) No. 368/2024 Reconstruction Pvt.
For Exemption Ltd.
IA No. 1010/2024 Vs
For Stay Yadavalli Sai
IA No. 1011/2024 Karunakar
Erst. Liquidator, BS
Limited & Anr
23. | Comp App (AT) (CH) Mandava Prabhakara Mr. VVSN Raju Mr. Pulkit Deora R1
(Ins) No. 260/2025 Rao, Suspended Mr. Amir Bavani R3
For Exemption Director of the Ms. Manjushree Mitra
IA No. 738/2025 Corporate Debtor R6
For Stay Vs
IA No. 739/2025 Navneet Kumar Gupta,
For Urgent listing RP of NSL Nagapatnam
IA No. 740/2025 Power and Infratech
Ltd. & S Ors
WITH
24. | Comp App (AT) (CH) Mandava Prabhakara Mr. VVSN Raju Mr. Pulkit Deora R1
(Ins) No. 282/2025 Rao, Suspended
For Stay Director of NSL
IA No. 790/2025 Nagapatnam Power
and Infratech Ltd.
Vs
Navneet Kumar Gupta,
RP of NSL Nagapatnam
Power & Infratech Ltd.
& 2 Ors
WITH
25. | Comp App (AT) (CH) Rashmi Metallurgical Mr. Thriyambak J Mr. Pulkit Deora R1

(Ins) No. 289/2025
For Exemption

IA No. 824/2025
For Stay

IA No. 825/2025

Industry Pvt Ltd
Vs
Navneet Kumar Gupta
RP, NSL Nagapatnam
Power and Infratech
Ltd & 2 Ors.

WITH

Kannan

Mr. Kunal Saini R2
Mr. Amir Bavani R3




26.

Comp App (AT) (CH)
(Ins) No. 290/2025
For Stay

IA No. 827/2025
For Exemption

IA No. 828/2025

Rashmi Metallurgical
Industry Pvt Ltd

Vs

Navneet Kumar Gupta
RP, NSL Nagapatnam
Power and Infratech
Ltd. & Anr

Mr. Thriyambak J
Kannan

Mr. Pulkit Deora R1
Mr. Kunal Saini R2

For Direction

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

27. | Contempt Case (AT) Gandhar Oil Refinery Mr. Ajay Gagger Mr. Anirudh Wadhwa
No. 07/2019 (India) Ltd R1
in Vs
Comp App (AT) (Ins) Ragurama Krishnaraja
No. 552/2018 & Anr.

WITH
28. | Contempt Case (AT) Gandhar Oil Refinery Mr. Ajay Gagger Mr. Yogesh Jagia R1

No. 08/2019

in

Comp App (AT) (Ins)
No. 553/2018

(India) Ltd

Vs

Ragurama Krishnaraja
& Anr

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
29. | Comp App (AT) (CH) Karthik Rukmini Mr. T Ravichandran Mr. Shashank Agarwal
(Ins) No. 217/2024 Energy Ltd R1
Vs
Deepak Maini,
Liquidator, Ind Bharat
Thermal Power Ltd. &
Anr.
30. | Comp App (AT) (CH) Karthik Rukmini Mr. T Ravichandran Mr. Shashank Agarwal
(Ins) No. 218/2024 Energy Limited
For Stay Vs
IA No. 583/2024 Deepak Maini,
Liquidator, Ind Bharat
Thermal Power Ltd.
31. | Comp App (AT) (CH) Nakshatra Feeds India | Mr. Avinash Krishnan Ms. Mumaneni Vazra
(Ins) No. 336/2024 Pvt Ltd Ravi Laxmi
For Stay Vs
IA No. 914/2024 Dantu Indu Sekhar, RP
of Nexus Feeds Ltd.
WITH
32. | Comp App (AT) (CH) Nakshatra Feeds India | Mr. RS Sravan Kumar Ms. Mumaneni Vazra
(Ins) No. 479/2024 Ltd. Laxmi
For Stay Vs
IA No. 1318/2024 Dantu Indu Sekhar, RP
of Nexus Feeds Ltd
33. | Comp App (AT) (CH) Sunil Kumar Madanlal | Mr. Sidhartha Kumar Mr. Anant Merathia

(Ins) No. 338/2024

Sharma

Vs

GVK Deoli Kota
Expressway Pvt Ltd

Jain




34. | Comp App (AT) (CH) Aravinda Rani Mr. Pawan Jhabakh Mr. Amir Bavani R1
(Ins) No. 352/2024 Sannapureddy Mr. Pranava Charan
For Exemption Suspended Director of R2
IA No. 964 /2024 Nandi Irrigation
Systems Limited
Vs
Rishab Triexim LLP &
Anr
35. | Comp App (AT) (CH) Jindal Steel & Power Mr.Anirudh Krishnan Ms. Shalya Agarwal
(Ins) No. 409/2024 Ltd
Vs
Sanjay Gupta
Liquidator, Lanco
Babandh Power Ltd.
36. | Comp App (AT) (CH) Dr. KC Ramaswami Ms. V Rajeswari Ms. PR Vandana- R1
(Ins) No. 419/2024 Vs Mr. R Vidhya Shankar
For Stay GV Ravikumar, RP of R2
IA No. 1141/2024 Vangal Amman Health
Service Ltd & Anr
37. | Comp App (AT) (CH) Mohan Ram Prasad Ms. R Moneshaa Mr. Krishna Dev J- R1
No. 58/2025 Devineni
Vs
Biochemical &
Synthetic Products Pvt
Ltd & Anr
38. | Comp App (AT) (CH) Vipin Kumar Sharma Mr. Kirit S Javali Ms. Sonia Dube- R3 R5
(Ins) No. 79/2025 Vs Mr. Ahsan Ahmed
For Stay Sunit Suri Member of R7/RP
IA No. 235/2025 Suspended Board of
Directors SDU Travels
Pvt Ltd & 6 Ors
39. | Comp App (AT) (CH) V. Ganesan Erstwhile Ms. S Indumathi Ravi

(Ins) No. 185/2025
For Additional Docs.
IA No. 498/2025

Liquidator of Kamachi
Industries Ltd.

Vs

Prudent ARC Limited &
S Ors

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

40. | TA (AT) No. 85/2021 Ramgad Minerals & Mr. AM Ilango Ms. Fereshte Sethna
(Comp App (AT) No. Mining Ltd R1 R2
173/2019 Vs
For Stay I.G Kashinath & 4 Ors.
IA No. 2070/2019) WITH

41.| TA (AT) No. 86/2021 Ramgad Minerals & Mr. AM Ilango Ms. Fereshte Sethna
(Comp App (AT) No. Mining Ltd R1 R2
174/2019 Vs
For Stay I.G Kashinath & 4 Ors
IA No. 2073/2019)

42. | TA (AT) No. 182/2021 N. Gunasekar Mr. SS Rajesh Ms. Pearl Mathijia

(Comp App (AT) No.
211/2020

For Exemption

IA No. 2672/2020

For Stay

IA No. 2673 /2020)

For Direction

IA No. 209, 210, 211 &
212/2023

Vs
Global Finsol Pvt. Ltd
& 14 Ors.

R1- R4, R10 R12
Mr. T Natrajan- R6
Mr. Vikramaditya
Singh- R8




43.

Comp App (AT) (CH)
No. 30/2021

For Stay

IA No. 346/2021

Thirumalai Thirumal
Nidhi Ltd

Vs

S. Hemalatha

Mr. OLV Ganesan

Mr. M Sushant

44. | Comp App (AT) (CH) OPG Power Generation | Mr. Abhishek Mr. T Shanmugam
(Ins) No. 34/2021 Pvt Ltd Jenasenan
For Stay Vs
IA No. 81/2021 AKCT Chidambaram
Cotton Pvt Ltd
45. | Comp App (AT) (CH) Metal India & 11 Ors Mr. Kairav Anil Trivedi | Mr. S. Satish- R1
(Ins) No. 169/2021 Vs Mr. P Raj Kumar
V Mahesh — Liquidator Jhabakh-R2
of Nagarjuna Oil
Corporation Ltd & Anr
46. | Comp App (AT) (CH) Upender Kumar Mr. Rajgopal Mr. Vipin Warrior — R1
(Ins) No. 195/2021 Agarwal Mr. Amir Bavani-R2
For Stay Vs
IA No. 394/2021 State Bank of India &
Anr
47. | Comp App (AT) (CH) PA Hamza Ms. Harshini Mr. Allwin Godwin
No. 36/2022 Vs Jhothiraman R1- R4
TP Anil Kumar & 11 Mr. Alishan Naqvee
Ors R5- R12
48. | Comp App (AT) (CH) K Vaidyalingam & 5 Mr. Hari Shankar Mani | Dr. KS Ravichandran
No. 66/2022 Ors Mr. Avinash Krishnan Ms. S Manjula Devi
For Stay Vs Ravi R1- R4
IA No.712/2022 SK Ganesan & 9 Ors.
For Additional docs.
IA No. 542/2024 WITH
49, | Comp App (AT) (CH) No | K. Vaidyalingam & 4 Mr. Hari Shankar Mani | Dr. KS Ravichandran
67/2022 Ors Mr. Avinash Krishnan Ms. S Manjula Devi
For Stay Vs Ravi R1- R3 & RS
IA No.713/2022 SK Ganesan & 9 Ors.
WITH
50. | Comp App (AT) (CH) No | K. Vaidyalingam & 5 Mr. Hari Shankar Mani | Dr. KS Ravichandran
68/2022 Ors Mr. Avinash Krishnan Ms. S Manjula Devi
For Stay Vs Ravi R1- R4
IA No. 714/2022 SK Ganesan & 7 Ors.
WITH
51. | Comp App (AT) (CH) No | K. Subramani & 2 Ors | Mr. SM Vivekanandh Dr. KS Ravichandran
69/2022 Vs Ms. S Manjula Devi
For Stay SK Ganesan & 10 Ors. R1- R4
IA No. 715/2022 WITH
52. | Comp App (AT) (CH) No | K. Subramani & 2 Ors | Mr. SM Vivekanandh Dr. KS Ravichandran
70/2022 Vs Ms. S Manjula Devi
For Stay SK Ganesan & 8 Ors. R1- R3
IA No. 716/2022 WITH
53. | Comp App (AT) (CH) No | K. Subramani & 2 Ors | Mr. SM Vivekanandh Dr. KS Ravichandran
71/2022 Vs Ms. S Manjula Devi
For Stay SK Ganesan & 11 Ors R1-R3 R5
IA No. 717/2022 WITH
54. | Comp App (AT) (CH) K.Subramani & 2 Ors. Mr. SM Vivekanandh Dr. KS Ravichandran
No. 72/2022 Vs Ms. S Manjula Devi
For Stay SK Ganesan & 12 Ors. R1- R4
IA No. 718/2022
For Additional docs. WITH
IA No. 1196/2024
55. | Comp App (AT) (CH) No | K. Vaidyalingam & 5 Mr. Hari Shankar Mani | Dr. KS Ravichandran

73/2022
For Stay
IA No. 719/2022

Ors

Vs

SK Ganesan & 5 Ors.
WITH

Mr. Avinash Krishnan
Ravi

Ms. S Manjula Devi
R1- R3




56. | Comp App (AT) (CH) C Gopal Mr. Anant Merathia Dr. KS Ravichandran
No. 74/2022 Vs Ms. S Manjula Devi
For Stay SK Ganesan & 13 Ors. R1- R3 & RS
IA No. 720/2022 WITH
57.| Comp App (AT) (CH) No | C Gopal & Anr Mr. Anant Merathia Dr. KS Ravichandran
75/2022 Vs Ms. S Manjula Devi
For Stay SK Ganesan & 13 Ors. R1- R4
IA No. 721/2022 WITH
58. | Comp App (AT) (CH) S. Arun Mr. SM Vivekanandh Dr. KS Ravichandran
No. 78/2022 Vs Ms. S Manjula Devi R1
For Stay SK Ganesan & 4 Ors
IA No.726/2022
Leave to file
IA No.727/2022
For Additional docs.
IA No. 1197/2024 WITH
59. | Comp App (AT) (CH) No | K. Subramani Mr. SM Vivekanandha | Dr KS Ravichandran
80/2022 Vs Ms. S Manjula Devi R1
For Stay SK Ganesan & 3 Ors.
IA No. 730/2022 WITH
60. | Contempt Case (AT) SK Ganesan Dr. KS Ravichandran Mr. SM Vivekanandh
(CH) No. 2/2023 Vs R1
in K Subramani & 3 Ors. Mr. Jerin Asher Sojan
Comp App (AT) (CH) R3
No. 80/2022 WITH Mr. Vikram P Jain R4
61. | Contempt Case (AT) SK Ganesan Dr. KS Ravichandran Mr. SM Vivekanandh
(CH) No. 3/2023 Vs R1
in S Arun & 4 Ors Mr. Jerin Asher Sojan
Comp App (AT) (CH) R3
No. 78/2022 Mr. Vikram P Jain R5
62. | Comp App (AT) (CH) S P Velumani & Anr. Ms. S Manjula Devi Mr. R Vidhya Shankar
No. 39/2024 Vs R1-R7
For Urgent Hearing Magnum Spinning
IA No. 696/2024 Mills India Pvt Ltd &
For Stay 6 Ors
IA No. 697/2024
63. | Comp App (AT) (CH) Tamilnad Mercantile Mr.AG Sathyanarayana | Mr.ML Ganesh-R1
(Ins) No. 46/2024 Bank Mr.S Sathiyanrayanan
For Stay Vs R2
IA No. 142/2024 Indian Overseas Bank
& Anr.

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

oo

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%?20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan
(044-28880500), or through email on e-mail I1D: vcnclatchennai5@gmail.com
Copy to: By the order of Hon’ble Member (Judicial)

Chennai Bench
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2. Website: www.nclat.nic.in
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